
CENTRAL PJMB ISTRAT DIE TRIBWAL 

BPGALOF1E BENCH 

Second Floor, 
Commercial Complex, 
lndiranaar, 
MN GALORE - 56C 03fl. 

Dated: 6APR1995 

APPLISATICH NO. 	 .1L9.4 of 1994. 

APPLICANTS: Sri.M.N .N agappa, 

RESPQNDENTS: Chairman,Central Water Comrnission,New Delhi 
and others., 

To 

Sri.H.S.Ananthapadmanabha 
Advocate,No.106 9 III Stage, 
IV—Block,Basaveshwaraflagar, 
Bangalore-560 079. 

Sri.M.Vasudeva Rao,Addl.CGSC., 
High Court Bldg,Bangalore-1. 
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I 	
Orders of Tribunal 

(PxS)VC/ (TVR)ii(A) 

30-03-1995. 

Shri Ii. S. Ananthapadmana bha, learned 

counsel for the applicant after considera-

ble exposition of his client's case sought 

leave to witndraw this application. 

e >(i,e-~--note of that sublilission and grant 

hia leave to withdraw this application. 

Inis application is rejected as withdrawn. 
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